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The Chairman of t Committe may, 
co-opt and o~  ~  other officer I 
1LrS<>n to be the member of the Com-
mi tte . 

The Committee will nominate one of 
its members as Membel:"--Secretary. 
Ro ~ '"Wing o! :Ministry of Shippin ~ 
and Transport will provide Sec:etarial 
assistance to the Committee. 

The Committee will examine all as-
pects of the subjed muter of road acci-
d nts and 0in the basis of identified 
measures to prevent road accidents as 
also measures for ensuring continuing 
road safetv; shall prepare short-term 
and long-term programmes of action. 

Ii It Statfen at Tri.pal ( Kaagra) 

79. PROF. NARAIN CHAND P.,'\RA-
SH_AR: Will the Minister of RAIL-
.A YS be pleased to state: 

(  ) wliether the RaU .. vey Boartl has 
sarittioned the conslruction of a halt 
station a:t village TrlpiU ih Tehsil 
Del1ra of Kangra I1istrlet of K. v. 
mu ~ 

(b) if so, the progrc5s to-date on the 
construction of the buildin.l for this 
p_urpose and the ~  date by w)l}C'h 
Halt would be o ~  t-0 the public; 
and 

(c) if not, the reasons for the tk:lay? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF R ... <\lLWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRi MALLIK-
ARJUN): (a) Yes. 

{b) and (c) The Gram f'anch'1yat 

had agreed to construct the platform 
and the booking office by Shramdan 
and also provide drinking water ar-
rangements. Gram Panchayat had 

also agreed to recommend a suitable 
person to work as the contractor of 
the Halt. The Shramdan work has 
not beeri completed nor any name re-
commended for appointment of a con-
tractor. The date of o~  nf the 
Halt will be fixed after completion of 
the Shramdan work by the Gram-

Panchayat, and appointment of e 
contractor on rec ipt of their re:oo . -
ltl.endation. 

New o ~o  Schools durlnr 
1982w83 

80. PROF. NARAIN CHAND ~

SHAR: Will the Minister of EDUCA-
TION AND CULTURE be pleased to 
state: 

(a) whether Government have de-
cided to open any new Central Schools 
in the academic year 1982-83; 

(b) if so, names of the places, Slate-
wise, where the opening of the scllools 
has been sanctioned; and 

( C) the likely date by which eat'h 
one of these schools would b 
opened? 

THE DEPUTY MINISTER IN 
MINISTRIES OF EDUCATION ,AN}) 
CULTURE AND SOCIAL WELFARE 
( HRI P. K. ~  (a) ~ . 

Sir. 

(b) Names of the pl"&Ce!, State- ~ , 
where opening of new Kendriya Vid-
yalayas during the year 1982-83 have 
been sanctioned, are given below:-

Namrup (Assam); Mokameb lt1;1t 

(Bihar).; Dantiwada and W<ild::)nr 
(Gujarat); Bakloh (Himachal. Pra-· 
desh); BEML Nagar (Karnataka); 
Rewa and Raipur, rMadhya Pr,a-
clesh); Varangaon, Pyne and Dev • li 
(Maharashtra) i Rourkela and. Bbu-
baneshwar (Orisa) · Udaipur, J".alipa 

Cantt. and Uttarlai (Raj.asthan): 

Shahiahanpur, Kanpur Cantt. and 
Bamrauli (Uttar Pradesh); Faraldra 
(W st Bengal); Mandovi ("'lot 
Daman & Diu). 

( C) Th se schools are expect1_\.l to 
start functioning shortly. 

Talks held with Pakistan regardin;-
anne.x:ing occupied territories or 

Kashmir 

81. SHRI B. V. DESAI: Will th 
Minister of EXTERNAL j\FFAIRS 
pleased to state: 




